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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

. · Applicant(s) ' 

Advocate for. 

· Applicant(s) 

Notes of the Registry 

JODHPUR BENCH, JODHPUR 

ORDER SHEET 

APPLICATION NO ................... OF 

Respondent(s) 

Advocate for 

Respondent(s) 

Orders of the Tribunal . 
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O.A. No. 09/201:1 
. Date of order: 17.01.2011 

Mr. S.P. Singh, counsel for applicant. 

Heard the Learned .Advocate for the applicant. 

The learned Advocate appearing for the applicant 
submitted that the applicant has not preferred appeal 
before the Competent Authority against the order of 
removal. As such, he seeks permission to withdraw this 
O.A. with liberty to file appeal before the Competent 
Authority against the impugned orders. 

In view of the submission made by the learned 
Advocate of the applicant, he is permitted to withdraw 
this O.A. with liberty to prefer appeal before the 
Camp tent Authority as per law. Accordingly, this O.A. 
stand ~ ~missed as withdrawn. 

(Sudhir KtllTfaf) 
Administrative Member 

~ 
(JUSTICE S.M.M. ALAM) 

Judicial Member 
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